
GOVERNMENT OF INDIA 

MINISTRY OF EXTERNAL AFFAIRS 

 

LOK SABHA 

UNSTARRED QUESTION NO.1828 

TO BE ANSWERED ON 09.12.2015 

 

MEMBERSHIP IN NSG AND MTCR 

 

1828.   SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI): 

  SHRIMATI POONAM MAHAJAN: 

  SHRI B. VINOD KUMAR: 

  SHRI M. MURALI MOHAN: 

  

  Will the Minister of EXTERNAL AFFAIRS be pleased to state: 

 

(a)  whether India is making its pitch for membership in the Nuclear Supplier 

Group (NSG) and Missile Technology Control Regime (MTCR); 

 

(b)     if so, the details thereof; 

 

(c)     whether India has also presented her case before the NSG during the 

visits of the Chairman of  NSG to India recently; 

 

(d)     if so, the support received from member countries in this regard; 

 

(e)     whether India also plan to ratify the Comprehensive Test Ban Treaty 

(CTBT); and 

 

(f)      if so, the modalities worked out in this regard? 

  

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 

[GEN. (DR) V. K. SINGH (RETD)] 

 

(a) to (d) India has expressed its interest in membership of the Nuclear 

Suppliers Group (NSG) and Missile Technology Control Regime (MTCR). India 

formally applied for membership of MTCR in June 2015. Its application has been 

received well. Chairman of the NSG was in New Delhi in October 2015 for 

discussions on NSG and nuclear commerce. India continues to be in touch with 

the NSG Chairman and individual members of the NSG in this regard.  A number 

of NSG members including U.S., Russia, France, Japan, Australia, Germany, 

Republic of Korea and Spain have expressed their support for India's 

membership in recognition of India's record on non proliferation and the 

robustness of its export controls. India will apply for membership of NSG when 

the ground is adequately prepared for our membership. 

 

(e) & (f) There is no change with regard to India’s position on CTBT. 

 

***** 


